13.09.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

13.09.2017

COURT NO. 6

(DIVISION BENCH-IIT)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M.

1. W.P.(C) 7941/2015 INSPR SRISHTI KUMAR & ORS ANKUR CHHIBBER
VS. UNION OF INDIA & ORS JYOTI DUTT SHARMA
C.K.BHATT, AAKANKSHA KAUL

2. W.P.(C) 7166/2016 GOURANGA MANDAL AMAN SINHA, PRAVESH THAKUR
VS. UNION OF INDIA & ORS SUNIETA OJHA

COURT NO. 30
HON'BLE MR. JUSTICE I.S.MEHTA

1. CRL.REV.P. 270/2017 SUBHASH CHAND SOUMITRA CHATTERJEE
CRL.M. (BAIL) 647/2017 VS. STATE OF NCT OF HIREIN SHARMA
DELHI

HIGH COURT OF DELHI
12TH SEPTEMBER, 2017 REGISTRAR (LISTING)



13.09.2017

AT 2.15 P.M.

23. TEST.CAS. 28/1991

AT 2.15 P.M.

1. O.M.P.

2. O.M.P.

(COMM) 269/2016

(coMM) 279/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-C)
HON'BLE MR. JUSTICE S.P.GARG

SH. DARSHAN SINGH BILKHU SATISH TAMTA, RUCHI KAPUR,
(@ MILKHU) PRADEEP DEWAN, ANUPAM DHINGRA
Vs. STATE & ORS.
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COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

DELHI STATE INDUSTRIAL BIJI RAJESH, GAURANG KANTH
AND INFRASTRUCTURE DEVELOPMENT BHUPESH NARULA, GAURAV
CORPORATION WADHWA

Vs. BRIJ GOPAL CONSTRUCTION
COMPANY PVT. LTD

BRIJ GOPAL CONSTRUCTION BHUPESH NARULA, GAURAV WADHWA
COMPANY PVT LTD BIJI RAJESH, GAURANG KANTH

Vs. DELHI STATE INDUSTRIAL

AND INFRASTRUCTURE

DEVELOPMENT CORPORATION
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